| TEM NO. 52 REG STRAR COURT. 2 SECTI ON XVI A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

TRANSFER PETITION (CIVIL.) NO(s). 226 OF 2013
UNION OF | NDI A Petitioner(s)

VERSUS
M S HI NDUSTAN BUI LDERS & ORS. Respondent ( s)
(Wth appl n(s) for stay and office report)

Date: 21/02/2014 This Petition was called on for hearing today.

For Petitioner(s) M. B.P. Nahar, Adv.
Ms Anil Katiyar, Adv.

For Respondent (s)
M. Garvesh Kabra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Respondent No.1 is granted tine, as last <chance for filing
Counter Affidavit.
List the matter on 25.3.2014.
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